Annexure -7

Name of the Corporate Debtor: M/s Vibha Agro Tech Limited Date of commencement of Liquidation 22.05.2026
List of Stakeholders as on 20.07.2026
List of operational creditors (Government dues)
SI. Details of claimant Details of claim received Details of claim admitted
% of Amount of |Amount of
. Amount of | any mutual |claim Amount of
Wheth \
No. ¢ VOtmg- contin- gent | dues, th at junder claim not Remarks,
Date of . Amount of Nature of |er shar e in g > if an
. Amount claimed . . . . claim may be set- |verifica - |admitted y
receipt claim admitted claim related| CoC, if y
party? off tion
applicable
1{Employee State
I
nsurance 19.06.2026 6,21,612.00|  6,.21,612.00] SEWOY |y, NA|NA NA NA NA NA
Corporation, Dues
Hyderabad
2|TGSPDCL,
GSPDC 04.06.2026 649519200  64,95,192.00 SEUOY I\, NA|NA NA NA NA NA
Mahabubnagar Dues
3|Employee Provident Statut
Fund Organisation, | 08.06.2026 1,72,78,113.00| 1,72,78,113.00 f:‘)ue(;"y No NA[NA NA NA NA NA
Hyderabad
Income Tax Statut
4|Department, CIRP Claim | 29,28,42,186.00| 29,28,42,186.00 Djes Y INo NA[NA NA NA NA NA
Hyderabad
Totoal 31,72,37,103.00| 31,72,37,103.00




